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THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI SHANTI BHUSHAN) (a)
to (c¢) Government have not recelv-
ed the memorandum reported in the
news item to have been prepared by
members of the Delhy Judicial Ser-
vice
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Statement Correcting Answer to USQ
No. 5708 Part (b date 2-8-77 reg Fixation
of Bsn'nm Money and Secunily Depopit
for award of Cycle Stand

THE MINISTER OF RAILWAYS
(PROF MADHU D.ﬁNDAVATE) In
reply to Part (b) the following state-
ment was laid

“Statement regarding Fination of Earn-
est Money and Security Deposit for
Award of Contract for Cycle Stand

Station S cunty  Tender
Deprut Valuation
Rs Re
1 2 3
New Dellu 16 510 1 65,105
Delln 19200 1 42,000
Lucknow g 6oo 156,000

Contribution lo Funds for
Cyclone-Affected People

1 2 3
Allahabad 1o con 46 105 o1
Kanpur Central 1gocn 1 4600
Algarh 2000 17 105 9F
Ludhiana 320 1.7120
Ambala Cantt 560 56,0r0
Moradabad "3 Bomy A% et
The corrected reply 1 av under

New Didh 16 00 11 ucs
Delha 1300 1910
1 ucknow gleo 1w
Allahabad wxo this or
Kanpur Cential Wit 1 4bcoo
Ahgarh tu 171 5 97
L udhiana 1 712 1.7120
Ambala Canti T Jf ooo
Moradabad gy [T
12 hrs.

ANNOUNCEMENT RE. CONTRIBU-

TION TO THE PRIME MINISTER S

RELIEF FUND FOR CYCLONE-
AFFECTED PEOPLE

MR SPEAKER Memberg fiom all
sideg of the House have expressed
their grave concern and sympathy
for the loss of life and property which
bag been suffered by our people In
southern parts of the country and in
Lakshadweep Islands as a result of
the unprecedented cyclone

1 would be recalled thet whenever
a national calamity/crisis has faced
our country, vz, at the time of th®





